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... Respondants

(None for the respondents)

ORDER (Oral)

Hon'ble Dr. A.Vedavalli, Member(J)

None for the applicant today, even on the second

call. It is noticed that the applicant was absent on

previous dates of hearing, namely, 30.6.1997 and

24.7.1997. In the circumstances, it appears that the

applicant is not interested in pursuing his case any
further. OA is therefore, dismissed for default and

non-prosecution.

Member(J)

Later on Shri K.R.Sachdeva, leaj;4^d counsel for
the respondents appeared.

Member(J)
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